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Copy forvarded ko e fofiowing lJf;-r informuation and oecessary

the Principal Sttrcury te the Gaverninenl, Lew Deparimeini-
Cum-Legil Reaembrance, Rajas ian, Juipur,

The Seéritary 1o the Governmeng of Rajasihan, Labour wnd
Employm:at Departaent, Jalpur |

the Registrar Generml/ Replsirar {iig.).-‘{ﬁdnm.}J[Ru!m}f{{:lms.h
Rajasthan High Couct, Jodbpur.

the th“rah-f.‘um-]é'rincipul Sceigrary 10 Hon'ble the Chief
Justice, Rijasthan High Court Beach, Jripur.

the Regisirar {Adma.), Rajastha H.l.gh Court Beach, Juipuy
with the roquest o distribute the capm of this order 1o sll the
Hoa'ble Judges slitiag at Jalpur Bench through BS., Member
Secretary, Hajasthen Smze Legel Sprvices Auibority and ail the
Judieizi Officers postsd in the R:ﬂiqtry at Jaipur Bench, Jaipur
Sbhii Umz Kant Agarwal -Iudge. tndusirizl Tribunal-Cume.
Lubour Court, Gaoganngar !

Shri Japardan Vyss, Judge. Family Court, Udaipar

fhe Directol, Rajasthar Stite Judicial Academy, Jodhpur

Judgs, Industrial Tribunsl-Cum-La uri'L‘i:.u.lrt1 Canganagar.

30, Judge, Family Court, Ajmar / Udsipur.
ILP.S. 1o sll Hon'ble Judges atr Judhpur.
12. AQJ (Class.) (Webaslte), Rujasthan l{tgh Court, Jodbpur / Jaipur

Beneh, Jaigur - : 1

Persone! filew/all sdministrative
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